
• 

-

] 

• 
• • 
\ 

Review Application 87/02 in o.A.No.1140/98 

11.11.2003 ---
Hon.Maj Oen K.K • ..>riVdStava. A.M. 
Hon.Mr. A..K. Bha~~sia~. J.M. 

This review application haa been file• 
by the respondents of o .A .No.1140 of 1998 for th• 

review of the orde r dated 19.04.2002 alongwith 
mis~.delay condona tion applioation no.3589/02. 
We ~re satisfied with the grounds uken ia the 
delay condonatioa appliaation.M.A.No.3589/02 1a 

allowed. Delay is condoned. 
After hearing the conasel fOr the parties 

review al>liowd. order dated 19.04.2002 is set aaide. 
Registry to issue fresh order to the 

parties. 

Mem~J) Me•ber (A) 
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